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Mantri Awaas Yojana (Grameen) and Pradhan Mantri Gram Sadak Yojana (PMGSY) are

mnvolved in building rural infrastructure.

To achieve the objective of "Housing for All" by year 2022, the erstwhile rural
housing scheme has been completely restructured into Pradhan Mantri Awaas Yojana
- Gramin (PMAY-G) from 1st April, 2016, with the target to construct 2.95 cr. houses to
meet the objective of "Housing for All" by 2022.

PMGSY is a one time special intervention of the Government of India to improve
rural infrastructure through construction of all weather roads to provide connectivity
to eligible habitations. 'Rural Roads' being a State subject, the programme is being
implemented by the respective State/UT Governments.

The details of the Central Allocation/funds released from the year 2014-15 to 2019-
20 for implementation of PMAY-G/erstwhile TAY and PMGSY are as under:

Year (s) Fund allocated/ Fund allocated/
released under released under

PMAY-G/IAY (T incr) PMGSY (Rincr)
2014-15 1103709 9959.58
2015-16 9896.18 1518668
2016-17 13234.03 1543126
2017-18 29615.79 1565029
2018-19 2032675 14561.00
2019-20 (As on 11.03.2020) 2616725 1103499

Emplovment of rural youth under employment generation schemes

2380, SHRIMP VEERENDRA KUMAR:
SHRI HARNATH SINGH YADAV:
LT. GEN. (DR.) D.B VATS (RETD.)

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether the rural youth are getting employment as guaranteed under the

employment generation schemes across the country;

(b) if so, the details thereof during each of the last five years and the current

year, State-wise/Scheme-wise and if not, the reasons therefor;
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{c) the details of the funds provided by Government under the said schemes

during the said period, State-wise and Schemewise; and

{d) the other steps taken by Government for effective implementation of the said

schemes in the country?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH
TOMAR): (a) to (¢) For development of rural areas, through employment generation,
strengthening of livelihood opportunities, promoting self-employment, skilling rural
youths, infrastructure development etc., the Ministry of Rural Development is
implementing Mahatma Gandhi National Rural Employment Guarantee Scheme
(MGNREGS) and Deen Dayal Upadhyayay - Grameen Kaushalya Yojana (DDU-GKY)
and Rural Self Employment Training Institutes (RSETIs) under National Rural Livelihoods

Mission (NRLM).

State/UT-wise, details of Person days generated during the last five years and the
current FY 2019-20 (as on 05.03.2020) under Mahatma Gandhi NREGS is given in the
Statement-1 (See below). The State/UT-wise Central fund released under Mahatma
Gandhi NREGS during the last {ive years and the current financial year 2019-20 (as on
02.03.2020) 1s given in the Statement-11 (See below).

The States/UT-wise number of candidates trained and placed in jobs/settled under
DDU-GKY and RSETI during the last five years and current year (upto January, 2020)
is given in the Statement-III and IV respectively (See below) and the States/UT-wise
funds released under DDU-GKY and RSETI during the last {ive years and current year
{upto January, 2020) 1s given in the Statement-V and VI respectively (See below).

{d) Review of the implementation of various Rural Development programmes 1s
an ongoing process. Steps have been taken for effective implementation of Mahatma
Gandhi National NREG S, which include geo-tagging, Direct Benefit Transfer (DBT),
National electronic Fund Management System (NeFMS) for wage payments. Aadhar
Based Payment System (ABPS), Software for Estimate Calculation using Rural rates for
Employment (SECURE) and establishment of independent social audit units in the
States. Programmes are reviewed through Performance Review Committee (PRC) meetings,
Common Review Missions and regular video conferencing on specific issues are also
important tools of Monitoring. State specific reviews of States are also undertaken {rom

time to time. For proper implementation of the DDU-GKY scheme, it follows a concurrent
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monitoring of projects through State Rural Livelihoods Missions/ State Nodal Skills
Mission in the State Government, and through the Central Technical Support Agencies
designated by Ministry. Further, monitoring of RSETI courses is done by National
Centre for Excellence of RSETIs (NACER) though various State Directors.

Statement-1

State/UT-wise details of persondays generated under MGNREGS

(Fig. in lakhs)

No of Persondays generated under MGNREGS

Sl. No. States/UTs 2014-15  2015-16  2016-17 2017-18 2018-19 2019-20
* As on

05.03.2020

1 2 3 4 5 6 7 8

1. Andhra Pradesh 1561.26  1991.02 2055.09 212092 246565 1814.07
2. Amunachal Pradesh 19.38 50.46 85.38 42.80 68.70 72.89
3. Assam 210.18 486.07  463.98 480.86 533.02 552.84
4.  Bihar 311.10 668.16 854.35 81720 123376 125216
5. Chhattisgarh 55587 101394 88592 119929 1386.02 122729
6. Goa 1973 1.07 1.26 0.99 0.15 0.27
7. Gujarat 181.49 22539 271.06 353.09 419.61 331.04
8. Harvana 61.65 48.48 84.92 90.37 77.90 80.69
9. Himachal Pradesh 190.77 177.71 236.60 220.06 285.20 23370

10. Jammu and Kashmir 117.60 307.48 302.31 370.90 368.73 234.59

11. Jharkhand 453.28 585.65 707.41 502.74 536.64 604.70

12, Kamataka 432.97 598.26 913.69 857.00 104499 1036.29

13. Kerala 588.73 741.74 684.62 619.59 075.26 72057
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1 2 3 4 5 6 7 8
14. Madhya Pradesh 117486 123724 1130.08 1622.46 202971 1814.64
15. Maharashira 613.82 763.29 708.99 825.32 846.01 57574
16. Manipur 101.17 7533 119.03 61.25 117.39 172.01
17. Meghalaya 167.32 199.71 282.51 291.88 342.15 311.70
18. Mizoram 42.70 131.26 168.23 14438 181.22 183.87
19. Nagaland 89.98 212.07 290.71 200.03 132.85 118.57
20. Odisha 534.34 892.78 773.47 922.11 830.24 969.35
21. Punjab 64.54 144.34 157.73 223.11 204.47 217.65
22. Rajasthan 1686.18 2341.21 2596.68 2397.74 294246 3077.11
23, Siklam 24.13 43.84 46.12 3461 33.55 27.07
24. Tamil Nadu 267965 3686.75 399942 238881 2576.97 2279.58
25. Telangana 1035.03 1421.22 1081.65 1147.73 1177.29 975.41
26. Tripura 508.52 538.24 460.61 176.04 253.09 312.26
27. Uttar Pradesh 1304.67 1817.73 1569.65 181516 212135 2310.42
28. Uttarakhand 146.92 223.95 236.67 223.02 221.81 172.95
29. West Bengal 169497 2864.03 2354.58 312556 3382.91 2255.22
30. Andaman and Nicobar 5.79 2.68 4.12 1.90 1.94 2.05
31. Dadra and Nagar Haveli 0.00 0.00 0.00 0.00 0.00 0.00
32. Daman and Diu 0.00 0.00 0.00 0.00 0.00 0.00
33. Lakshadweep 0.13 0.03 0.0010 0.06 0.10 0.03
34. Puducherry 3.78 5.62 5.37 7.26 6.65 6.50

ToraL 16564.48 23496.75 23532.20 2337424 2679778 23943.22

Source: www.nrega.nic.in
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Central funds released under Mahatma Gandhi NREGA (3 in lakh)

Sl. No. States/UTs 2014-15 2015-16 2016-17 * 2017-18 # 2018-19 2019-20
(as on
02.03.2020)

1 2 3 4 5 6 7 8

1. Andhra 290314.10  307380.33 394021.19 512763.00 657110.67 650342.99
Pradesh

2. Arunachal 2704.16 4395.10 15675.99 20679.65 19800.64 12980.62
Pradesh

3. Assam 50023 .46 87830.06 125459.79 112366.54 103097.37 140056.78

4. Bihar 95968.24 102412.26 166740.56 246888.44 281936.01 305589.54

5. Chhattisgarh  150570.49 106341.30 223193.55 289885.21 289476.07 258707.33

6. Gujarat 35442.93 30598.72 64323.81 82505.07 102449.67 70790.14

7. Haryana 16715.29 12470.72  28771.33  30140.64  34829.10  31370.56

8. Himachal 35542.86 39610.32 38860.83 58684 .46 75090.72 52120.83
Pradesh

9. Jammu and 52171.08 55801.83 80408.52 125417.69  79334.12 101427.44
Kashmir

10. Jharkhand 72433 .41 97879.90 167914.17 135264.57 149989.63 120685.62

11. Karnataka 171687.07 99155.27 225864.88 295632.54 297813.10 523380.04

12. Kerala 158758.02 152633.88 158248.96 185406.40 234048.78 352656.11

13. Madhya 245163.12  236732.20 344891.62 376889.92 452909.74 443530.87
Pradesh

14. Maharashtra 79951.77 123834.73 165708.93 185828.74 194892.31 172921.34

15. Manipur 21997.13 25532.29 34370.41 15778.89  28698.66 39599.61

16. Meghalaya 27785.90 22182.56 86069.23 87060.44 78903 .38 88844.42
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1 2 3 4 5 6 # 8
17. Mizoram 11141.23 28517.36 14451.26 20081.04 30783.58 50680.74
18. Nagaland 11305.27 26665.95 50152.80 110492.88 19322 .98 31751.70
19. Odisha 103530.34  147941.05 1895526.84 219834.66 216328.30 237919.48
20. Punjab 18948.18 24533.37 49073 .46 61895.86 57826.49 71930.45
21. Rajasthan 297609.87 269583.23 481816.86 472828.41 524471.10 663896.45
22. Sikkim 7386.41 8623 .44 13262.56 10571.15 9586.17 8197.61
23. Tamil Nadu 378180.33 547037.47 455277.91 583166.13 488286.16 534350.80
24. Telangana 191996.00 182484.92 180684.74 253920.33 255817.48 207643.12
25. Tripura 63662.48 1358%94.19 101629.14 40440.50 43543 .49 70068.60
26. Uttar Pradesh 251341.40 269569.44 391584.94 369177.65 530494.79 556600.33
27. Uttarakhand 28636.22 45076.65 51435.08 71685.06 59004 .61 42195.71
28. West Bengal 374495.29  471174.20 537722.79 592702.95 718525.61 815085.46
29. Andaman and 1301.94 < IOASITE 801.40 966.07 761.93 31046
Nicobar Islands
30. Dadra and 0.00 0.00 0.00 0.00 484.00 0.00
Nagar Haveli
31. Daman and Diu 0.00 0.00 0.00 0.00 0.00 0.00
32. Lakshadweep 45.06 11.85 0.00 26.71 15 5% 23.82
33. Puducherry 739.69 129257 346.92 1569.03 1461.29 1643.62
34. Goa 137.95 246.82 425.85 56.05 18.83 216.76
Torar 3247686.69 3664479.70 4838716.30 5570606.67 6086142.75 6657519.34

* Including T56268.00 lakh of failed FTOs of all NeFMS State/UT during financial year 2016-17.

# including ¥ 136890498 lakh deducted against wage expenditure on account of rejected transaction

amount credited back during financial year 2017-18.
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Physical Achievement under DDU-GKY

SL No.  State FY 14-15 FY 15-16 FY 16-17 FY 17-18

Trained Placed Trained Placed Trained Placed Trained Placed Trair

1 2 3 4 5 6 7 8 9 10 11
Andhra Pradesh 2458 1823 4013 1989 12787  18%6 17341 10954 26
Arunachal Pradesh 0 0 0 0 0 0 0 0
Assam 18 0 4258 3022 8202 1479 9936 3464 16
Bihar 2333 851 Fr2 3685 8608 216 6972 4859 10
Chhattisgarh 1440 0 8434 4463 7355 1987 3111 539 &
Gujarat 766 434 7892 5083 254 2075 528 160 5
Haryana 1031 930 1349 8807 10512 586 2281 5832 1
Himachal Pradesh 0 0 0 0 0 0 350 0 2
Jammu and Kashmir 15011 10677 18609 16524 7300 6453 1137 1424 4
Tharkhand 1266 1034 6939 1314 8360 2355 5526 2375 9

Karnataka 283 0 10926 5443 10909 4432 8871 4752 7



1 2 3 4 5 6 7 8 9 10 11
Kerala 76 0 4738 2446 11246 5598 10587 4175 13
Madhya Pradesh 434 0 13089 3954 10974 3546 5353 1823 2
Maharashtra 0 4] 4] 4] 4140 3694 7082 7390 19
Manipur 0 0 0 0 0 0 0 0
Meghalaya 0 0 0 0 0 0 0 0
Mizoram 0 0 0 0 0 0 0 0
Nagaland 0 0 0 0 0 0 0 0
Odisha 11329 5327 23070 18001 32108 45726 23520 14035 41
Punjab 0 0 0 0 0 0 4987 563 2
Rajasthan 3338 350 23143 12844 3837 3397 2599 693 10
Sikkim 0 4] 304 205 4] 70 4] 0
Tamil Nadu 79 D 20449 9375 113 30780 519 765 3
Telangana 0 0 3554 1830 8069 9150 12470 9048 16
Tripura 0 0 305 75 1197 342 1530 526 1
Uttar Pradesh 2476 0 63209 8552 11203 2052 4795 892 18
Uttarakhand 0 0 0 0 0 0 0 0 1
West Bengal 0 0 2408 1900 2512 979 2032 1518 8
ToraL 43038 21446 236471 109512 162586 147883 131527 75787 241
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State-wise Training & Settlement delails under RSETI for the Financial Years 2014-15 to 201

SL. No. Name of the FY 2014-15 FY 2015-16 FY 2016-17 FY 2017-18
State
Trained  Settled Trained Settled Trained Settled Trained Settled Trair
1 2 3 4 5 6 7 8 9 10 11
1. Andhra Pradesh 13508 8869 12769 8371 12640 9606 12465 10683 10
2. Arunachal Pradesh 160 17 210 8 485 360 345 153
3 Assam 12401 5017 145536 96l0 15057 11278 14262 11305 13
4. Bihar 24933 17827 27528 20811 30543 23682 28411 24863 26
5. Chhattisgarh 10023 6481 11486 6781 13320 8702 12651 9707 12
6 Goa 0 2 0 0 0 0 0 0
7. Gujarat 21147 12727 26728 18162 24211 27346 223%9 22219 21
8 Haryana 12976 6029 13984 9922 15126 12534 1549 11032 15
9 Himachal Pradesh 5201 4502 5603 4860 5765 6258 5753 4727 5
10, Jharkhand 16118 9126 20169 14033 19607 14249 17660 14596 17



1 2 3 4 5 6 7 8 9 10 11
11. Karnataka 31685 21592 36346 19839 34504 29135 27515 26914 26
12. Kerala 12399 9005 13477 8758 14129 11449 11582 11282 10
13. Madhya Pradesh 27724 19421 32337 23669 34769 26113 30179 24612 35
14, Maharashtra 19314 11508 24946 17768 26582 24083 26143 23436 25
15, Manipur 310 4 304 68 355 304 465 310

16 Meghalaya 13% 398 1461 243 2244 1421 1851 1042 1:
17. Mizoram 278 30 508 380 408 439 453 523

18, Nagaland 246 4L 27 3l 336 218 380 204

19, Odisha 23287 17260 23807 20544 2545 19567 22173 18927 21
20. Punjab 10087 5499 11833 7249 11861 9227 11582 10706 10
21. Rajasthan 12341 4586 30728 21652 33360 29486 30641 22322 28
22, Sikkim 380 344 482 363 484 304 432 314

23, Tamil Nadu 23144 14487 25138 18506 26287 20224 26805 22674 24
24. Telangana T68 4440 7493 5503 7809 5158 7145 5942 6



25. Tripura 3507 2308 3752 1980 3508 2125 3132 1926 Z

26, UT Andaman and 335 150 X0 45 365 310 497 439
Nicobar Islands

27 UT Dadra and 452 20 731 318 763 5381 606 406
Nagar Haveli

28 UT Jammu and 9106 639% 10185 7104 7462 5958 9504 7498 9
Kashmir

29 UT Ladakh 0 0 0 0 0 0 0 0

30. UT Lakshadweep 102 13 102 50 3 0 10 0

31. UT Puducherry 615 452 74 516 788 566 782 859

32 Uttar Pradesh 52199 33426 53166 35658 54737 46250 54503 44515 52

33, Uttarakhand 7112 4031 6909 6021 6922 6600 7156 5297 7

34 West Bengal 15659 10303 16267 11151 15248 11003 14405 10574 13
Torar 392206 252501 436385 300524 445143 364536 423343 350097 403
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Statement-1"

The State/UT-wise funds released under DDU-GKY during the last five years and
current year (upto January, 2020)

(T in lakhs)

S1. No. States/UTs  2014-15 2015-16 2016-17 2017-18  2018-19 2019-20

1.  Andaman and - - -

Nicobar Islands

2. Andhra Pradesh - 8619.250 82.900 5874.000 7247.000 211.727
3. Arunachal Pradesh 222.075 - 61.000 1056.462 113.500
4. Assam 5245.284 3337.446 10046.831 8669.000 5128.600 10433.000
5. Bihar 315.455 5637.000 3606.000 9660.000 18294.000

6. Chandigarh - -
7. Chhattisgarh 2604.193 145.000 8947.200 13913.066

8. Dadra and - -
Nagar Haveli

9.  Delhi - -

10. Goa - - 60.000

11 Gujarat 703.230 225.537F 154.293 1766.100 8205.600

12. Haryana 860.890 598.601 58.038 3098.891 5662.000

13. Himachal Pradesh - 342.908 3670.435 183.600

14. Jammu and 3773.401 2266.698 7360.088 5974970 12933.600 23745.600
Kashmir

15. Jharkhand 50.736 153.000 6464.429 7186.398 1160.000

16. Karnataka 2246.028 7485.552 256.738 8280.863

17. Kerala 5979.986 139.000 4711.713 3347.286  9842.500

18. Madhya Pradesh 2800.517 188.000 7546.455 3799.752 11558.000

19. Maharashtra - 9665.578 96.065 5327.000 21925.000
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1 2 3 4 5 6 7 8

20. Manipur - - 461.000 2240.000 31.917

21. Meghalaya - - 461.000 574.543 1884.000 2161.350

22. Mizoram - - 460.500 1431.588 22.860

23. Nagaland - - 461.000 2238.000 33.585

24. QOdisha 8233.757 4214.820 2195.443 14028.000 13889.600 16810.715

25. Puducherry - - 922.200

26. Punjab - 2862.500 11.300 1082.000 308.500

27. Rajasthan - 375.500 63.000 5785.000  3282.000

28. Sikkim 662.020 - 460.500 60.500

29. Tamil Nadu - 4350.225 2590.999 5291.000 7459.000

30. Telangana - 4422000 2190.620 3875580 21597.000

31. Tripura 930.331 131.000 3838.949 3785.600

32. Uttar Pradesh 17064.776 1048.129 549.559 7115.940 765.000

33 Uttarakhand - 65.091 1891.121 2621.000

34. West Bengal 1047.851 146.000 8890.369 5869.000 317.393

35. Multi-State 4122.440  1504.475 441.096 31.471 554.032
Toras 56862.970 57963.310 78088.641 79208.564 120481.780 140975.545

Statement-1T

Financial assistance provided to RSETIs for reimbursement of training costs
{as on 31.01.2020)

(T in lakhs)
Sl.No. State/ UT 201415 2015-16 201617 2017-18  2018-19 2019-20
1 2 3 4 5 ] 7 8

1  Andaman and 0.00 0.00 0.00
Nicobar Islands

2 Andhra Pradesh 65.03 125778 165.00 44795
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1 2 3 4 5 6 7 8

3 Arunachal Pradesh 0.00 0.00 0.00

4. Assam 231.00  193.60 9639 35776
5 Bihar 000 40700 000 31805 31741 40130
6. Chhattisgarh 160.71 11102 16500 17229 46702

7 Dadra and Nagar Haveli 000 0.00 0.00

8  Gujarat 116.07 000 23100 25542 49816

9  Haryana 0.00 89.25 0.00 28875

10, Himachal Pradesh 0.00 0.00 000 10682 10341

11. Jammu and Kashmir 89.00 194,46 0.00

12, Jharkhand 000 27500 27500 31612 18033
13. Karnataka 142.86 000 16004 50877 43366

14, Kerala 62.50 000 0.00 15257

15. Lakshadweep 0.00 0.00 0.00

16. Madhya Pradesh 274.85 0.00 1277.06
17. Maharashtra 000 27419 21941 37897 31388 123785
18, Manipur 0.00 0.00 0.00 21.09
19. Meghalaya 0.00 11.00 0.00 61.34 26.66

20, Mizoram 447 0.00 0.00 1517

21. Nagaland 893 0.00 0.00 949

22 Odisha 13393 22138 18221 1081.18

23. Puducherry 445 0.00 0.00

24 Punjab 8482 19638 000 16459 16962 6428
25 Rajasthan 000 34100 000 27900 27844

26, Siklam 0.00 1.88 0.00 7.14

27. Tamil Nadu 000 31713 0.00 30931

28 Telangana 46.47 000 22000 13474 13490

29, Tripura 0.00 0.00 8433 7.55
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1 2 3 4 5 6 7 8
30. Uttar Pradesh 0.00 0.00  1000.00 3512
31. Uttarakhand 0.00 0.00 18234 7323
32, West Bengal 0.00 0.00 000 20147 11455 11320

Totar 91924 307132 307793 255828 390859 246513

Provision of Critical Gap Funding (CGF) fund to Odisha

2390. SHRI NARENDRA KUMAR SWAIN: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) whether administrative contingency will be provided to Government of Odisha
to prepare Master Plan of Rurban Mission as it requires various level of expenditure

such as baseline land use survey, furnishing of land use maps etc.; and

(b)  whether equal amount of Critical Gap Funding (CGF) fund for tribal cluster
in Odisha will be provided as they lack basic amenities such as connectivity and

drinking water facility?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH
TOMAR): (a) As per clause 13.7 and 14.3 of Framework of Implementation (FOI) of the
Shyama Prasad Mulkherjee Rurban Mission (SPMRM), in order to support the Mission
at State level, an administrative budget of 2% of the Critical Gap Funding (CGF) has
been provided to the States for supporting project development and supporting State
Project Management Units (SPMUs), District Project Management Units (DPMUSs),
Cluster Development Management Units (CDMUSs) and preparation of Integrated Cluster
Action Plans (ICAPs). As spatial planning 1s also a component of ICAP, as per [CAP
guidelines, States have to prepare Master Plan from the administrative fund. Till date,
?4.90 crore have been released for 14 Clusters allocated to the State of Odisha as

Central Share of administrative funds.

(b)  As per clause 13.4 of Fol of SPMRM, the Crtical Gap Funding {CGF)
provided for plain areas 1s capped at 30% of the Project capital expenditure or ¥ 30
crore, whichever is less. In desert, hilly and tribal areas, including tribal areas of Odisha,
the CGF 1s capped at 30% of the Project capital expenditure or ¥ 15 crore, whichever

1s less.



